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Fqr6 q 27(r 7)qrq / 2006 vugt fuiro: ? to t-{,to
ORDER

qwfrq rri {ern g@t qtniru d umrar5en q"q gror gm frat
qlqldl{r q44 t 3IEI6Ifi Stui Manish Agarwal, Spl, ludge, NDPS cases Court

No.l, chitorgarh a] 3rqi [&q 6+.1l S 3lftft4d spl. Jud8e, NDPS cases

coun No.2, chittorgarh d fum qE w srFrq 3TrHl a-o ffir< s{E-.FTft

ga<rm t+gwzqcrenft-d ft-qr qrm i t

Note- t The Ofiicer shall dispose ofl'minimum 40% additionol work as per

cir.ular of standard ofwork-

2. The Cases in which accused are in custody or thete are dir€clion ofhiSher

Coun for time bound disposal ofCase shall be decided on prionty basis.
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Copy foMarded to the rollowhq for infomation and necessary actron:'
1,The Reqlstr.r-Cum-Pnncipd SecreLary to Eon'ble the ChierJustice, RHC,JodhpLrr/Bench,larpur.
2.The Secretary to the Law I't n ster, Government of Ratasthan, laipur.
3.P S to All Hon'ble.ludges at ,odhpur.
4.The P.i.cipal SecEtary lo the Governme.t, Law Oepartment-Cum-Leqal Remembrancer, Rdjasthan, larpur
5.rie Secretary to the Govcrnment or Ral , D€partment of General Admr.rstrat,o. (Gr.2), la,pur
6.me Secretary, LokayuKa. Sachrvalaya, laipur.
7.The accountant Genera, Raiasthan, laipu.
a.The Registrar Ceneral /Regrstrar(Vrg.)/(Admn.)/(Rules)/(Crass.)/(Exam.)/O5O(F&I)/(ludicial) Ratasthan H,gh

Cou.t, lodhp!r and Reg strar hq. At Delhi.
g.The Reg ska(Admn.), Rajasthan Hiqh Court Bench,.lapur with the request to dstrblte the copies of th,s

order to al the Hon'ble ludges srttng at Japlr thrcugh PS, tlember Sccretary, Rajasthan stare Le9al
Servces Ar,thonty and all the ludicral Off ce6 posted in Ule Regrstry at laiDu. Bench,laipur

10-All.lt, Reglstrars/ DeDUty Registrars, Ratasthan High Court, lodhpur/ Bench, la pu..
Ir.Oistnct & Sessions ludges, Ch,ttorgarh/Courtsfrreasury Orncer,Chittorgarh.
12.Shri Manbh Agaru.l, Sr,l-l!dqe, NDPS Cases Court No-1, Chrttorqarh.
13.The Dlrector, Rajasthan Statc Judroal A@demy/ lodhpur.
14.A.O.J., ClEssifrcation Section (website), Rajasthan High Court,lodhpur/8ench, laipur.

Conf./Acco'rnts/Genera /Su b. Cou rtlsta hslrcs/
Computer Cell/RJS Leav€/Jr.Actt./Burldinq Cell
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